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MR. SPEAKER: Motion moved:

"That the Bill to establish and incorporate a teaching and affiliating University in the State of Mizoram and
to provide for matters connected therewith or incidental thereto, as passed by Rajya Sabha, be taken into
consideration."

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Mr. Speaker, Sir, though our distinguished colleague, Shri
P.R.Kyndiah was very keen to be in the House today to move his Amendment and everything, but he is not at
present to be seen, maybe because of some preoccupation. But till yesterday he was very keen.

I do not like to argue much on this Bill. It is a very important legislation. Through you, Sir, | would like to convey the
feelings of our party from this side to the hon. Minister of Human Resource Development. The Mizoram University
itself is a symbolic one, not only to impart education in that area but also to bring the upcoming generation of our
country to the mainstream of our nation who have lots of aspirations for the future of the country.

| recall, and the hon. Minister may agree, that Mizoram, the small area of our country, has had enough sufferings in
the past. On umpteen number of occasions, it so happened that innocent people had to lay their lives in those days
of insurgency. It was our late beloved Prime Minister, Shri Rajiv Gandhi, who initiated talks with Shri Laldenga, and
the latter came back and accepted the concept of India's federal structure and the Constitution of India. In those
days we asked our own Chief Minister, Shri Lalthanhawla to step down and accommodate him to give an example
for the process of bringing the people into the mainstream. Thereafter, the aspirations of the young people of that
area have become very high to take part in all activities of this country. | am thankful that without any political
mileage from any party, the entire nation itself tried to take the entire North-East into account on all the occasions
and even our present Prime Minister and the present Government is trying their best to respond to the cause of the
people there and to initiate a dialogue with those forces who still feel that they should not come back to the
mainstream.

Yesterday only, the hon. Home minister had made a statement appealing again to the militants to leave the guns
and shun violence and come to the table for discussion. These are no doubt our very noble initiatives. | am taking
this opportunity to say this because the Mizoram University itself shall provide a message to the youngsters of that
region not to confine to Mizoram alone but to the entire North-East. Be it in Kashmir, be it in Gujarat, be it in the
North-Eastern part, India's cultural traditions, India's concept of unity should be focussed in the academic curriculum
in such a manner that the cultural ego, ethnic aspirations, linguistic arrangements of the entire North-East are well
manifested in their academic curriculum so that they feel that they are equal partners in the entire country,
irrespective of being a part of that region.

Whenever we go to a public platform, we often talk about the concept of the Aryans and the non-Aryans or, the
Dravids and the Aryans. But we should re-define the whole concept once again. As Aryans, non-Aryans and
Mangolians, we try to submit ourselves together to the mainstream of the Indian culture.

(12/1340/krr/bks)

Sir, long back when | was discussing one day with the then Chief Minister Shri Lalthanhawla, he told me : 'All of you
the public figures go and address meetings in the name of aryans and non-aryans. But you never said the point that
the Mongolians also tried to submit and compromise and accept the basic broad stream of India's culture'.

| hope, Sir, that in the years to come the Mizoram University shall fulfil these arrangements and aspirations of the
upcoming youngsters who are to take care of the nation in the future. | hope that in future from Mizoram itself there
will be a number of upcoming young talent to take care of the special responsibilities of this country.

In conclusion, | will convey through the hon. Minister today that in the entire North East there was a brave young
man - when Assam was not the Assam in this fashion like Mizoram, Nagaland and Meghalaya. That brave young
man, Shri T.Aao, carried the Indian national flag to the field of Olympic movement as the Captain of India's Olympic



football team. He died one year back. In the past one year, through my activities in this course of one year, they
have been asking for one thing. Sir, football is the most popular game in the entire North East. They came to me
and talked to me.

You construct stadiums in the name of Pandit Jawaharlal Nehru, Shrimati Indira Gandhi and others who were all
brave citizens of the country and who were freedom fighters. We all salute them.

But can you not preserve the memory of this great young man, who hails from this North Eastern zone, who carried
the Indian national flag and kept the flag flying in the Olympic field in those days? Can you not construct a stadium
in his memory? We cannot afford to have that money.
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Sir, | am thankful to the hon. Prime Minister. He has told me to prepare the project and that he would see
that the message is sent to the youth of the North East. He said that it comes under Department of Sports
in the Ministry of Human Resource Development. | told the hon. Prime Minister that it would be difficult
for the Ministry of Human Resource Development to provide the money for such a construction to fulfil
the aspirations of the youths of the North-East. Then he asked me to prepare the full project and then to
meet him.

Only in the last week, some people from the North-East came here. | took them to the hon. Prime Minister and to
the hon. Minister of Home Affairs. | told the hon. Minister of Home Affairs that if a bulk of the money that is spent to
meet the challenge of insurgency and the money that is spent to maintain law and order by the Home Minister, is
dedicated in the memory of late Shri T. Aao for a proper stadium there, even the youngsters of Mizoram University
and the youngsters of Nagaland and Meghalaya can go there and fulfil their aspirations that here is a man who
carried our national flag and tried to provide a message to the entire world in the Olympic field and they also would
feel honoured.

Sir, | am sending this proposal also to the hon. Minister of Human Resource Development very soon. The people
from that area came and met the hon. Prime Minister and the hon. Minister of Home Affairs. | defended the case of
the hon. Minister of Human Resource Development that his Budget is very limited and | tried to draw the attention of
the hon. Minister of Home Affairs that they give a special category to it and it could be considered.

With these words, | convey my best wishes to the youngsters and the upcoming generation of the North East and |
desire and feel that in the long run this Mizoram University shall produce such outstanding and talented people who
will be proud to become a Mizo, a North-Easterner and at the end of the day a great Indian.

With these words | thank you and | thank the hon. Minister for bringing the Bill.
Thank you.

(ends)
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PROF. AK. PREMAJAM (BADAGARA): Mr. Chairman, Sir, | am extremely thankful to the respected chair for having
given me this opportunity to participate in the discussion on the Bill to form the Mizoram University which is now
introduced by the hon. Minister of Human Resource Development, Shri Murli Manoahar Joshi.

Sir, | support the Bill, but with certain reservations. As hon. Member Shri Dasmunsi had already mentioned, it is the
long-cherished aspiration of the people of Mizoram to have a University of their own covering the entire geographic
jurisdiction of the State. We all know that the State came into origin as a result of the Mizo Accord of 1986. Ever
since the formation of this State the people of that part of our country have been longing and dreaming for this
particular University.

(k2/1345/san-rpm)

| am sure that this will be an important measure in the right direction to bring the North-Eastern part of our country
into the mainstream of the national life. As all of us are aware, the insurgency is going on there even now. | feel - |
do not say that this is the only reason — one of the reasons for the unrest that has been prevailing in the North-
Eastern part is that all along, this region has been neglected to some extent. | do not blame anyone and | do not
pinpoint anybody. So, on behalf of my party, | support this Bill.

| would like to mention only a few things in this regard. Presently, the North-Eastern Hill University is serving the



needs of the State of Mizoram. In this Bill at page 11, clause 33, the provision is :

"Every person who, immediately before the commencement of this Act, is holding or discharging the
duties of any post or office in connection with the affairs of the North-Eastern Hill University in any area
which on that date falls within the State of Mizoram shall be deemed to have been transferred to the
services of the Mizoram University on the same terms and conditions and to the same rights and
privileges as to pension, gratuitya€j.. "

Sir, it would be very beneficial to those who serve the North-Eastern Hill University if they are given an option to
remain in the University, of course, within a prescribed time limit. That would help a few people who would be
desirous of remaining in the same University, that is, the North-Eastern Hill University.

Another point which | would like to bring to the notice of the hon. Minister, through you Sir, is that the court, the
Executive Council and the Academic Council, alongwith the Board of Studies, actually are important bodies of this
University and they would be actually deciding the various activities of the University as per the ordinances which
would be passed from time to time. But, here no mention is seen about the democratic representation to the
students' representatives and also the teaching staff. | may submit that it would be in the right direction if some
democratic representation is given to the various bodies which actually govern and decide the future functioning of
the university.

Sir, | do not want to speak at length. This legislation would definitely help the young people of the State of Mizoram
to come to the mainstream of the national life. | wish that this University functions well and be an asset to the
academic world.

Thank you.
(ends)
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SHRI M.VV.S. MURTHI (VISAKHAPATNAM): Mr. Chairman Sir, the establishment of Mizoram University is a very

welcome sign. It is a long cherished desire of the people of Mizoram. All the while, they are going to other places to
pursue higher studies. The literacy rate in Mizoram is very high. So, having a University in Mizoram itself for them
will create further desire among residents of the State to pursue higher education of doctorates and other degrees.
Also, it gives a gateway to develop their own Mizo language. So, | really congratulate the hon. Minister, Dr. Murli
Manohar Joshi for having thought of giving them the gift of establishing this Mizoram University. It will serve the
hinterland as well as the country.

Also, it is an act of national integration. We should take any university as an act of national integration. A university
imparts education universally. Once you establish this University in Mizoram, people from other places will also go
to Mizoram. So, there will be promotion of national integration by way of starting this University. On behalf of Telugu
Desam Party and on my own behalf, | welcome the establishment of Mizoram University.

Thank you.
(ends)
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SHRI VANLAL ZAWMA (MIZORAM): Mr. Chairman, Sir, thank you very much. | am the only Member from Mizoram
and, that is why, | would like to speak on behalf of the people of Mizoram.

First of all, | would like to thank the hon. Minister of Human Resource Deveopment, Dr. Murli Manohar Joshi, for
introducing this Mizoram University Bill before the Parliament, to fulfil the long felt desire and demand of the people
of Mizoram State to establish a separate university. This establishment of the Central University in Mizoram State
would meet the aspirations and needs of the people of Mizoram, my Constituency.

For the information of the hon. Members, | would like to say that Mizoram State is the southernmost part of the
North-Eastern States. The total area is only 21,000 square kilometres. Two-thirds of its boundary is international
boundary --Bangladesh and Myanmar -- in the West, in the South as well as in the East; only one-third of its
boundary is with Assam, Manipur and Tripura.

Mizoram came under the British Rule only in the last decade of the Nineteenth Century. With the coming of the
British, Christian Missionaries came and introduced this western education for the people of Mizoram in the first



decade of the Twentieth Century. Fortunately, Mizos are education-loving people. As the hon. Member mentioned
just now, we have the highest literacy percentage in India. The literacy percentage is 95, out of which, 94 per cent
are from the female section and 96 per cent are from the male section. We are proud of having the highest literacy
percentage in India.

We have no separate university of our own. We are under North-Eastern Hill University; its headquarters is at
Shillong, which is more than 400 kilometres from Aizawl, the Capital of Mizoram. We have to go to Assam or to
Meghalaya to reach the University Station.

The people of Mizoram are really happy to have this Bill passed in this august House. On 223" of December, as a
result of the hon. Minister™s efforts, the Rajya Sabha had passed this Bill. | hope that we will be able to pass this
Bill.

| would like to point out one thing. In 1986, as the hon. Member has mentioned just now, the Mizo National Front
and the Government of India have signed a peace accord. As per the peace accord, the terms and conditions which
were to be fulfilled by the Mizo National Front have been fulfilled, but the Government has not fulfiled two
conditions one of which is the establishment of a separate University in Mizoram.

(m2/1355/snb-nsh)

The demand for establishment of a separate High Court has not yet been fulfilled. Today, however, one of the two
promises, that is establishment of a Central University, is going to be fulfilled. We are hoping that the promise of
providing a High Court to Mizoram would also be fulfilled soon. It may be noted that the most peaceful State in India
is going to have a University and at the same time we are hoping for the establishment of a High Court in the future.

Sir, | have gone through the Bill and there is not much to say about it. But | would like to mention about one point.
Many speakers have already spoken about. That is about para 33 of page 11 of the Bill regarding the transfer
option of the employees who are working under NEHU in the state of Mizoram. This is about the employees who
are in their campus and are under the guidance of the Vice Chancellor who is under the control of the North
Eastern Hill University.

| would like to quote this para. It says:

"Every person who, immediately before the commencement of this Act, is holding or discharging the
duties of any post or office in connection with the affairs of the North-Eastern Hill University in any area
which on that date falls within the State of Mizoram shall be deemed to have been transferred to the
services of the Mizoram University on the same terms and conditions and to the same rights

and privileges as to pension, gratuity, provident fund and other matters as he would have been had under
the North-Eastern Hill University Act, 1973. "

Sir, hon. Member of Parliament, Shri P.R.Kyndiah, the former Governor of Mizoram, has given an notice
for amendment of this section. It would a good thing for the employees of the existing North-Eastern Hill
University, if the amendment proposed by the hon. Member is accepted. | would like to request all the
hon. Members to support this Bill and at the same time | extend my thanks, on behalf of the people of
Mizoram, to the respected Prime Minister of India, to the hon. Minister for Human Resource Development
and to all the hon. Members of Parliament who are supporting this Bill.

Thank you.
(ends)
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SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Sir, | am very much thankful to you for giving
me this opportunity to speak on the Mizoram University Bill, 1999. At the same time | would also like to thank Shri
Atal Bihari Vajpayee, the hon. Prime Minister of India and Dr. Murli Manohar Joshi, the hon. Minister for Human
Resource Development for having introduced this most significant and important Bill for establishment of a Central
University in Mizoram.

Sir, at the same time | am sorry to say that, although | very heartily welcome this University Bill, yet | would like to
appeal to the Government of India for according similar and equal justice to the people of the Bodoland as well by
undertaking a noble venture to set up a Central University for the people of Bodoland. It is because we have been
discriminated against everywhere in all spheres, be it in national life, or social life or in our regional life.

Sir, to support my argument | would like to make some very salient points. There are seven States in the entire
North-Eastern Region. For seven States, we are having ten Universities, of course, along with this proposed
University in Mizoram. The Government of India has already set up one Central University in the name of North-
Eastern Hill University at Shillong.

(n2/1400/kmr/mkg)

The next central university was set up in Silchar in Assam with the name Assam Central University. It is located on
the southern bank of river Brahnmaputra. The third university was to be set up was Tezpur Central University. That
is also located outside Bodoland territory in Assam. The next one is Nagaland University which also is located
outside Bodoland territory. There is another Central University called, perhaps, Manipur Central University and that
is also located outside Bodoland territory. This Mizoram University is the sixth university to come up in the region.

There are four State universities in the North-Eastern region. One is Guwahati University which is located on the
southern bank of river Brahmaputra outside Bodoland territory. The next one is Dibrugarh State University and that
is also located on the southern bank of river Brahmaputra. Arunachal Pradesh is having a separate State university.
The tiny State of Tripura too has a separate State University. But we the indigenous Bodo people, whose number is
not less than 35 lakh within the proposed Bodoland State and about 70 lakh in all living in India, have been
discriminated against in respect of setting up of a central university.

| would like to appeal to the Government of India, particularly to hon. Prime Minister and hon. Minister of Human

Resource Development, Dr. Murli Manohar Joshi who are sitting here, to take a very positive and pragmatic policy

decision to set up a central university in the Bodoland area also. Otherwise, the Government's objective to bring us

up on par with the rest of the country will not be possible at all. The Government has been talking about the
development of North-Eastern region. Very recently, it announced a special economic package of Rs.1,000 crore

for the region. But, for us, the Bodo people, Government has announced hardly Rs.30 crore and that too only for
three years. Why is it announced for only three years? as droye &t @ €, @ dls @1 ad & gafay 9gd fAf ey 9 A sme
HYAT dTedTe, 6 89X dsicies URAT & @il & WY &g RfEpfmwe 78 e @Ry, sve M sqaa wftew e wnfey ok ta a=ia fagaf
TETed agd ¥ @ TR dsrels R & o ft a9 @t S et w1ty wen Sem TRt e @ ofiew den o € 6 Rgwe @
H1 ¥ v @t =+ 79 2, If this is the position, why cannot the Government of India spend a few more crores of rupees

and set up a central university in the Bodoland area? If the Government is so kind to we people, it should concede
to this command. My humble appeal is that until and

unless the Government concedes this genuine demand of the Bodoland people, we cannot be happy at all.

With these few words, | do strongly support this Bill. This is a very welcome step. | once again appeal that in the
interest of the people of Bodoland area, a policy decision should be taken by the Government in favour of Bodoland
people also.

Thank you.

(ends)
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MR. SPEAKER: Shri Rajo Singh, there is a statement to be made by the hon. Prime Minister now regarding his
recent visit to Mauritius. You may continue your speech after his statement is over.

Yes, the hon. Prime Minister, please.
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MR. SPEAKER: Dr. Raghuvansh Prasad Singh — Absent. Since there are no other names, | now call the hon.
Minister to give the reply.
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MR. CHAIRMAN (SHRIMATI MARGARET ALVA): It is a request to you. You may consider it.
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...(Interruptions)
MR. CHAIRMAN: In his reply, the Minister has mentioned about Bodoland.
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MR. CHAIRMAN: The question is:

"That the Bill to establish and incorporate a teaching and affiliating University in the State of
Mizoram and to provide for matters connected therewith or incidental thereto, as passed by
Rajya Sabha, be taken into consideration.”

The motion was adopted.
MR. CHAIRMAN: The House shall now take up clause-by-clause consideration of the Bill.
The question is:
"That clauses 2 to 8 stand part of the Bill. "
The motion was adopted.
Clauses 2 to 8 were added to the Bill.
MR. CHAIRMAN: Shri A.D.K. Jeyaseelan — Not present
The question is:
"That clause 9 stand part of the Bill."
The motion was adopted.
Clause 9 was added to the Bijll.
Clauses 10 to 32 were added to the Bill.
MR. CHAIRMAN: Shri P.R. Kyndiah - Not present.
The question is:
"That clause 33 stand part of the Bill."
The motion was adopted.
Clause 33 was added to the Bill.
Clauses 34 to 47 were added to the Bill.
The Schedule was added to the Bill.
MR. CHAIRMAN: There is a Government Amendment to Clause 1.
Amendment made:
Page 1, line 3.-
For"1999"
Substitute "2000" (2)
(Dr. Murli Manohar Joshi)
MR. CHAIRMAN: The question is:
"That Clause 1, as amended, stand part of the Bill."

The motion was adopted.



Clause 1, as amended, was added to the Bill.
MR. CHAIRMAN: There is a Government Amendment to the Enacting formula.
Amendment made:
Page 1, line 1,-
For "Fiftieth"
Substitute "Fifty-first" (1)
(Dr. Murli Manohar Joshi)
MR. CHAIRMAN: The question is:
"That the Enacting Formula, as amended, stand part of the Bill."
The motion was adopted.
The Enacting Formula, as amended, was added to the Bill.
The Title was added to the Bill.

(t2/1430/rc/hcb)
DR. MURLI MANOHAR JOSHL: Sir, | beg to move:

"That the Bill, as amended, be passed."
MR. CHAIRMAN: The question is:

"That the Bill, as amended, be passed."

The motion was adopted.



